
273 W rltttn  Answers 'BHA'D'RA t8 , 1903 (SAKA) Writ fen Amwers 234

fa) whrther G oferninent have 
refuted the view point o f  the IDBI 
and have declared the company as 
viable ;

(h) tf so. the reasons for high­
lighting the viewpoint of il>BI and 
noi iniiicafing the decision of 
Government in the above mentioned 
answer ; and

(c) further steps taken in the 
matter 7

TH E M INISTER O F IN D U STRY  
AN D  LABOUR (SHRI NARAYAN 
D A T f TIW ARI) : (a) (e). As
already explained, an Investigating 
Bcidy wQi appointed by the Gt>vern- 
ment to investigate into the prt<i\ihi* 
lity of  re-starting K.umardhub( 
Engineering Works. The Body has 
submitted its repcrt and the sanie is 
under examination by the Govern- . 
mcnt.

New Booking Agencies of Two 
Wheelers

3546. SHRI RAM LAL RAH! 
Will the Minister of IN D U ST R Y  be 
pleased to state :

(a> whether new agencies for the 
booking of two-wheelers are being 
piveii in the various States by two- 
» heelers manufacturers tn th* 
country ; and

(b) if so, the names and places of 
the agencies with the number of 
quota per annum ?

T Hfc M INISTLR OF INDU'^TRY 
A N D LABOUR fSHRt NARAYAN 

DA11 1IWARI): (a) and (b). Agencies 
for the di'itribution of the^ie veliicbv 
are determined by ihc respective 
manufacl-urfrs in accordance with 
their commercial and corporate pro­
cedures, Government have no 
information in regard to the number 
and details o f  variou*; agcntlc^ jip- 
pointcd by th« varioua maoufact 
u n n .

Mo4erHi»lloii of Cemtol IndiMtry

3547, SHRI B.V. DESAI ; Will 
the Minister o f  IN D U S T R Y  be 
pleased to state :

(ii) Mhcthtr cemcnt industry has 
convcNcd its rciidrnts^ to under­
take modernisation piogiamme but 
they have poii (cd ^ut that only 
Government could ensure its success 
by immediate griiiit m price inctcase 
whenever they i^ecoine due to offset 
cost escalations;

(b) if so, whether cement industry 
has pointed out thpt every measure 
about ihc cemcnt liituation in the 
Country can be made upon;

(c) whether Union Government 
have Considered all their suggestions; 
and

(d) if so, to what extent they have 
accepted and the steps being taken 
to implement their suggestions?

THE M IN lST hR  O F  IN D U STRY  
A N D  LADOliR (SHRi NARAYAN 
DATT TIW ARI) : ( a ) t o ( d ) .  The 
Cement Manufaciurers’ Ass'^ciation 
has submitted to the Government a 
scheme of modci nisation of the 
Cement Industry in respect o f  a few 
of its constituents. Government 
have appointed a Committee under 
the Chairman-ship cf  the Chairman, 
Huieuu of I^du^trial C'osts and PritCN 
to review the development of the 
Cemcnt Industry and rccommend 
measures to acceleratc its progress 
including incentives and fair prices. 
One of the terms of r e f e r e n c e  io thi^ 
Committee is to i c v k w  the progress 
of  modernisation and introduction of 
technological improvements in domes­
tic cement I'actoiies and to rccommend 
measures to acccle, atc these in ordsr 
to reduce co'-ts and effect economics 
in domestic production. 1 he Com­
mittee IS expected to submit its 
R e p o r t  by the end of Dcccnibar,
1981.




